FORM A
Public Announcement

(Under Regulation 6 of the Insolvency and Bankruptoy Board of Indiz (Insolvency Reselution Process for Corporate
Persons) Regulatioas, 2016

FOR THE ATTENTION OF THE CREDITORS OF HI TECH GRAIN PROCESSING PRIVATE LIMITED

Relevant Particulars
1. | Name of Corporate Debior Hi TECH GRAIN PROCESSING PRIVATE
LIMITED
2 | Pate of Invorporation of Corporate Debtor V1272001

3. | Authority under which Corporate Debwor is | REGISTRAR OF COMPANIES-DELHI
Incorpornied / Registered

4. | Corporate Identity No. of Corporate Debtor U15314DL2001PTC113420

5. | Address of the Registered Office and Principal G-5, LAWRANCE ROAD INDUSTRIAL AREA
Office (if any) of Carporate Debtor DELHI-110035 '

6. | Insolvency Commencement dale in respect of | 317102019 (Centified Copy of Order Received on

Corporate Debtor 02009

7. | Estimited date of closure of Tsolvency Resolution | 277042020
Process

8. | Name and Registration number of the Insolvency | AMAR GOPAL GAMBHIR
Professional acting as  Imterim  Resolution | Regd No. IBBIIPA-002/IP-ND0753/2018-10/12327

Professionai
4. Address and E-mail of the Interim Resolution | 21/16. 2™ Floar, West Patz| Nagar, New Delhi-1 10008
Professional, as Registered with the Board aggandassociates@gmail.com
10. Address and E-mail to be used for Correspondence | 21/16,2% Floor, West Patel Nagar, New Delhi-110008
wiih the Interim Resolution Professional iro. ki rsin@email.com
OR
ageandassociates@gmail.com
Last date for submission of claims 14112019
i2. Classes ol Creditors; if any, under clause (b) of N.A

sub-section (6A) of section 21, ascertained by the
Interim Resolution Professional

13, Names of Insolvency Professionals Identified to act | N.A.
as Authorized Representative of Creditors in a

Class (Three names for each class)

14, (2} Relevant Forms and Web link: hitp://ibbi gov in/downloadform. himl
(h) Details of Authorized Representatives Physical Address; N.A.
e available at:

Natice is hereby given that the National Company Law Tribunal has ordered the commencement of a carporate
Insolvency Resolution process of the [HI TECH GRAIN PROCESSING PRIVATE LIMITED] on 31/10/2019

(Cermified Copy of Order Received on 01/11/2019),

I'he creditors of HI TECH GRAIN PROCESSING PRIVATE LIMITED are hereby called upon to submit their
claims with proof on or before 14/1 122019 to the Interim Resolution Professional st the sddress mentioned wenimsl

eniry No. 10,

The financial creditors shall submit their claims with proof by electronic means only, Al other creditors may submit
the claims with proof in person, by post or by electronic mzans.

Date: 03/112019 Hff“__
Place; New Delhi Amar Gopal Gambhir

Interim Resolution Professional

Reg. No. :IBBIIPA-QCOZ/IP-NOOT53/2018-19/12327




